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Rajhara and Nandini Mines.

J Shri Mohammad Elias:
1\ Pr. Ranen Sen:

Will the Minister of
Mines be pleased io state:

1318.

Steel and

(a) whether the Government ‘has
received any complaint of violation
of Mines Act in Rajhara and Nandini
Mines under  Hindustan Steel
Limited; ang

(b) if so, the number of complaints
received and the action tuken there-
on?

The Minister of Steel anq Mines
(Shri Sanjiva Reddy) (a) and (b).
A few complaints were received and
the management of the Bhilai Steel
Plant was instructed to look into
them.

Madhya Pradesh Mining Corporation

Shri Chandak:
1319. Shri Hukam Chand
Kachhavaiya:

Will the Minister of Steel
Mines be pleased to state:

(a) whether the Government of
Madhya Pradesh have recommended
grant of mining lease to the Madhya
Pradesh Mining Corporation for coal
bearing areas in Bakhi and Bakho
villages in Sohagpur Tehsil and for
dolomite areas in yillage Domarpara
in Sakti Tehsil;

and

(b) if so, when the application from
Madhya Pradesh Mining Corporation
was received;

(c) whether the lease
granted; ang

has been

(d) if not, when the same is likely
to be granted?

The Minister of Steel and Mines
(Shri Sanjiva Reddy): (a) and (b).
A recommendation from the Govern-
ment of Madhya Pradesh for the
grant of a mining leage for coal over
an  area of 2438.95 acres in Bakahi
and Bakaho villages in Sohagpur

Tehsil in favour of the Madhya Pra-
desh Mining Corporation was received
in October, 1964. No application in
respect of dolomite has been received.

(c) and (d). The proposal is under
examination.
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N.C.D.C, Sale of Coal

{' Shri Rameshwar Tantia:
4 Shri Yamuna Prasad

( Mandal:

Will the Minister of
Mines be pleased to state:

(a) whether it is a fact that the
N.CD.C, has offered to sell grade I
coal at prices lower than the prices
fixed statutorily under the Colliery
Control Order;

1321.

Steel ana

(b) the reasons for deviating from
the aforementioneq order; and





